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The question was put and the motion was adopted.

SHRIMATI SAGARIKA GHOSE: Sir, | introduce the Bill.

THE VICE-CHAIRMAN (SHRI P. WILSON): The Airline Passengers’ Rights Bill, 2024
— Shrimati Priyanka Chaturvedi; not present. The Employees’ Wellbeing Bill, 2025 —
Shrimati Priyanka Chaturvedi; not present. The Regulation of Animal Breeding Bill,
2025 — Shrimati Priyanka Chaturvedi; not present. The National Commission for
Welfare of Sugarcane Farmers and Workers Bill, 2024 — Shri Iranna Kadadi; not
present. The National Food Security (Amendment) Bill, 2024 — Shri Iranna Kadadi;
not present. The Child and Adolescent Labour (Prohibition and Regulation)
Amendment Bill, 2024 -- Shri Iranna Kadadi; not present. Now, Shri Sanjay Seth to
move for leave to introduce the Rainwater Harvesting in Government Establishments
and Schools Bill, 2024.

Rainwater Harvesting in Government Establishments and Schools Bill, 2024
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The question was put and the motion was adopted.

(THE VICE-CHAIRPERSON, SHRIMATI SANGEETA YADAV, in the Chair)
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Compulsory Self-Defence Training in Educational Institutions Bill, 2024
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